


ANNEXURE-II 

Label No. issued: 

                         Dated: 

 

 

LEGISLATIVE ASSEMBLY SECRETARIAT 

NATIONAL CAPITAL TERRITORY OF DELHI 

 

APPLICATION FOR ISSUE OF CAR PARKING LABELS FOR HON’BLE 

SPEAKER/HON’BLE DEPUTY SPEAKER AND MLAs 

To 

 

 The Secretary, 

 Delhi Legislative Assembly, 

 National Capital Territory of Delhi, 

 Old Secretariat, Delhi. 

 

Please issue one ( no.) Car Park Label for entry into the Legislative Assembly complex, 

in respect of my vehicle as per particulars given below:- 

1. Make/Model of the vehicle: 

2. Registration No: 

 The vehicle is registered in my name/in the name of my spouse/in the name of  

Shri/Smt.____________________ 

(Photocopy of the Registration Certificate of the vehicle is enclosed) 

 

I am also enclosing the MLA ‘P’ label No.________for the year__________ issued to me 

for my vehicle No.___________________. 

 

UNDERTAKING 

(Strike off whichever is not applicable) 

i) I do hereby undertake that the above vehicle is registered in my/my spouse’s name/ in the 

name of Shri/Smt.______________________________and the same is exclusively being used by 

me. I shall be fully responsible for any misuse of the parking label. 

ii) I also hereby undertake that the above vehicles are not fitted with any kind of unauthorised 

LPG/CNG kit. 

 

(Signature) 

Name____________________ 

         A.C. No:_________________ 

Telephone No._____________ 


